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[%T .4. No.D/Con/BZA/3r-4thLine/NDD-DVD/37A]
HATeT FHTL FAT, q&T St / F{eior-1v
MINISTRY OF RAILWAYS
(South Central Railway)
NOTIFICATION
Secunderabad, the 31st December, 2025

S.0. 95(E).—In exercise of the powers conferred by clause (37A) of Section 2 of the Railways Act, 1989 the
Central Government hereby notifies "Proposed Construction of 3™ and 4" lines between NIDADAVOLU -
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DUVVADA Stations" as a Special Railway Project for acquisition of land in the State of Andhra Pradesh in the
Districts of East Godavari, Dr. B. R. Ambedkar Konaseema, Kakinada, Anakapalli and Visakhapatnam for providing
National Infrastructure for a public purpose with effect from the date of publication of this notification in the Official
Gazette.

[F. No. No.D/Con/BZA/3"-4"Line/NDD-DVD/37A]
SUNIL KUMAR VERMA, Chief Engineer/ Cons. -1V
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